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Finsance Oorperation for Tea Industry

Skrl P. K, Des
*1030. { Shri B, C. Frodhan
Shri P. C. Borooah:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government are going
to set up a Finance Corporation to
finance the tea industry and, if so,
when;

(b) what will be the authorised
capital of the Corporation; and

(¢) what will be the conditions pre-
cedent to finance any particular
organisation dealing in tea industry?

The Deputy Minister of Commerce
and Indusiry (Shri Satish Chandra):
(a) The question of prowiding long
term finance to the tea industry has
been engaging the attention of the
Government for some time past. Dis-
cussions are expected to take place in
Calcutta towards the end of this
month with the banking authonties
The desirability of forming a Financc
Corporation for the tea industry
would also be examined in this con-
nection.

(b) and (c). Do not arise.
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Small Scale Industries

1033 Shri 8, C. Samanta
*\ Shri Subodh Hansda:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the loans sanctioned
to State Governments for the deve-
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lopment of Small Scaie Indusiries
during 1057-38 have been utilised;

{b) whether it is a fact that block
loans at 2}9% interest were available
for all small scale industries including
Co-operative Societies; and

(c) if so, whether there has been
any change in the rules and proce-
dure for the allotment of such loans
thereafter?

The Minister of Industry (Shri
Manubhal Shah): (a) to (c), A state-
ment is laid on the Table of the
House.

Statement

(a) Loans to the extent of Rs. 370'08
lakhs were sanctioned to State Gov-
ernment for the development of
Small Scale Industries during 1957-
58, out of which the actual release
was Rs 20956 lakhs, As regards
utilization, the progress reportsy re-
celved from the State Governments
indicate only the total amount spent
including the States’ matching con-
tributions. The break up of figures
as between Central loans and States’
matching contribution are not avail-
able.

(b) According to the prescribed
patlern of assistance, which ig in force
since June, 1855, the State Govern-
ments are required to disburse loans
to Small Industrial units and entre-
preneurs at 3 per cent and to Indus-
trial Cooperatives at 2} per cent.

(e) No, Sir

Salt Factory in Orissa

*1034. Shri K. C, Jena: Will the
Minister of Commerce and Indusiry
be pleased to state:

(a) whether any salt factory is
going to be established in the District
of Balasore in Orissa;

(b) it s0, how far the progress has
been made in that regard; and

(c) what is the approximate date
by which the factory might function
in full pwing?





